
 
 

 
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

South Zone Bench at Chennai. 
MEMORANDUM OF APPEAL 

(Under section 18 (1) read with Section 16 of National Green Tribunal Act, 

2010) 
 

Appeal No. 79 of 2021 

 
 

Between: 
 
M/s. Safe Environ Technologies  

Represented by Sri V. Venkateswara Rao  
S/o Sri Nageswara Rao, aged 63 years  

R/o: D. No. 29-3-14, Venkateswara Rao Street, 
Governorpeta, Vijayawada  
Andhra Pradesh 520 002 

Safenvironpl@gmail.com                                             .... Appellant 
 
                                                           AND 

 
1. The Union of India, 

Rep. by its Secretary, Ministry of Environment, Forest, and 
Climate change, 
Indira Paryavaran Bhavan,  

Jor Bagh, Lodhi Colony, 
New Delhi-110001. 
Email id: Secy-moef@nic.in  

Contact No: 011-23392047, 24695262 and 5 others ……..Respondents 
 

. 

CHRONOLOGY DATE & EVENTS FILED BY THE 5th RESPONDENT 

SEIAA A.P 

 

 

 

 

 

 

 

 

                                    M/s MADHURI DONTI REDDY 

ADVOCATE 
STANDING COUNSEL FOR GOVERNMENT OF ANDHRA PRADESH  

A.P. POLLUTION CONTROL BOARD 
T.T.D. SUPREME COURT OF INDIA 

#S2, Royal Castle, 26, Gill Nagar Extension, Choolaimedu, Chennai – 600 094. 

Mobile: 98407 98460 / 63831 21322,      Email:reddymadhuri09@gmail.com 
Counsel for 5TH  Respondents 
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